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employees of Mis. International Academy 
of Indian Culture. Hauz Khas, New Delhi 
are covered by the Employee. Provident 
Fund Act ; 

(b) whether Government are aware that 
the manaaement have discharaed about 40 
employees for making the demands; and 

(c) if so, steps proposed to be taken in 
the ma tter '! 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD): (a) The 
manaaement have made a representation 
a,ainst their coveraae under the Act and the 
matler is still under consideration of Govern-
ment in consultation with the provident fund 
authorities. 

(b) and (c). The matter falls within the 
sphere of action of the Delhi Administration 
which has reported that no dispute has been 
received hy it in this regard during recent 
years. 

Subsidy on Sale of Transistors to 
Farmers 

2972. SHRI N. K. SANGHI: Will 
the Minisler of FOOD AND AGRICUL-
TURE be pleased to state: 

(a) whether Government propose to sub-
sidise the sale of medium wave teansistor 
radios to the farmers ; and 

(b) if so. whether any scheme has been 
finalised in this regard and what will be the 
approximate sub~idy per radio? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO-OPERATION (SHRI ANNASAHIB 
SHIN DE) : <a> Yes, Sir. 

(b) A scheme in this connection is under 
consideration of the Government of India. 
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Withdrawal of Subsldiel from AlI'lcultural 
Inputs 

2974. SHRI D. N. PATODIA : 
SHRI YASHWANT SINGH 

KUSHWAH: 
SHRI SITARAM KESRI : 
SHRI ONKAR LAL BERWA : 
SHRI RAGHUVIR SINGH 

SHASTRI: 
Will the Minister of FOOD AND 

AGRICULTURE he pleased to state: 
(a) whether it is a fact that Government 

are considering to \\ it hdraw all subsidies on 
agricultural inputs like fertilisers. pesticides, 
seeds and minor irrigation works: 

(b) whether the move is likely to retard 
the progress that has been made in the 
sphere of agriculture during the lasl few 
years: and 

(e) if not. in what way Government 
propose to improve the existing aaricultural 
tinanc ing schemes to ensure that the proaress 
in the field of agriculture is maintained? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO-OPERATION (SHRI ANNASAHIB 
SHINDE): (a> Yes, Sir, except for small 
farmers and other weaker sections of farm-
ing community and also for programmes in 
special areas like hill areas, IIaIrcity areas 
and other back ward areas. 

<b) No, Sir. 
(c) The i_d pt'CIduction retII1tini 
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Construction of Bouses for Iron Ore 
Workers in Orissa 

2976. SHRI CHINTAMANI PANI-
GRAHl: Will the Ministcr of LABOUR 
AND REHABILITATION be pleased to 
state: 

(a) whether Govcrnmcnt have sanction. 
ed any subsidy out of thc Iron Orc Welfare 
Fund for construction of houses for iron ore 
workers in Orissa iron orc mining areas: 

(b) if so, the amount sanctioned and 
utilised from 1966-67 to 1968.69, year·wise : 

(c) thc number of houses built so far 
and their location : 

(d) whether the iron ore workcrs fund 
has any office in Orissa: and 

(e) if so, where and the amount of rent 
being paid monthly for this purpose ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR. EMPLOYMENT 
AND REHABILITATION <SHRI BHAG· 
WAT JHA AZAD): <a) Yes, Sir. 

(b) 1966-67 

Amount sanelioned---Rb. 2 lakh •• 
Amount utilised-Nil. 

The various formalities for transfer nf 
land in favour of the Central Oo\'crnmcnt 
could not be completed. 

1967-6' 

Amount sa-=-nect--AII. I.CM51nhl 
AII10IdIt utilised-Rs. 1 Iakb. 




